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MESSAGE FROMRAJYA SABRA 

SIlCRBTMY: Sir. I have to repOrt 
the following message received from 
the Secretary-General of Rajya 
~ j ... .ri: 

"In accordance with the provisions 
of rule 12'7 of the Rules of Proce-
dure and Conduct of Busin~ in the 
Rajya Sabha, I am directed to in-
form the Lok Sabha that the Rajya 
Sabha. at its sitting held on the 
29th November, 1978, agreed with-
out any amendment to the Britan-
nia Engineering Company Limited 
(Mokameh Unit) and the Arthur 
Butler and Company (Muzaf'farpore) 
Limited, (Acquisition anri Transfer 
of Undertakings) Bill. 1978, which 
was passed by the Lok Sabha at its 
sitting held on the 21st November, 
1978," 

12.12 bn. 

RE. CALLING ATTENTION NOTICE 
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MR. SP&AKEB: There are 8 num. 
ber of CaWni Attention notices We 
haVe been able to select ',nly on~ per 
day. 

,,) W(" fq .. ~f<14t : ~T ~~ 
iR ~ I n ~ m q: Iq'T \ifA"T 
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MR. SPEAKER: We haVe been se-
lecting according to the importance 
we felt. 
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MR. SPEAKER: I have considered 
all that. 

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED STRIKE BY PHARMACISTS OF 
GOVERNMENT AND SEMI-GOVERNMENT 

DISPENSARIES IN DELHI 

SHRI RAJENDRA KUMAR SHAR-
MA (Rampur): Sir, I call the atten· 
tion of the Minister of Health and 

Family Welfare to the following mat-
ter of urgent public importance and 1 
request that he may make a st~tement 
thereon:-

"The reported strike by Pharma-
cists of Government and semi··Gov-
ernment dispensaries in Delhi, cauS-
ing great inconvenience to the pub-
lic." 
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